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PREFACE 

This Publication contains a brief resume of work done in the 
Eleventh Lok Sabha during the Second Session i.e. from 10th July to 
13th September. 1996. 

NEW DELHI; 
November, 1996 
Kartika, 1918 (Saka) 

(i) 

S. GOPALAN. 
Secretary-General. 
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1. DURATION OF SESSION 

Date of Commencement 
Date of Adjournment sine die 

Date of Prorogation 
Total Number of days of Session 
Number of actual sittings 

Number of Hours of sittings 

@10 July, 1996 
-13 September 1996--

19.9.1996 
66 days 
30 days 

205 hours and 53 minutes 

@ The first slttlng commenced with the playing of National Anthem . 
• The IasI lilting ended with the playing of National Song . 

.. The H.... was adjourned on 2 August, 1996 to meet again on 
26 Aupst, 1996. 
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SUMMARY 

1. Bills pending at the end of the last session Nil 
2. Bills introduced 21 
3. Bills opposed at introduction stage 1 
4. Bills passed by Rajya Sabha and laid on the Table 4 
5. Bills passed by Rajya Sabha and returned by Lok Nil 

Sabha with amendments 
6. Bills returned by Rajya Sabha with amendments and Nil 

laid on the Table of Lok Sabha 
7. Bills passed 20 
8. Bills Negatived Nil 
9. Bills withdrawn Nil 

10. Bills part discussed Nil 
11 . Motions for adjournment of debate on the Bills Nil 

adopted 
12. Bills referred to Select Committee 
13. Bills referred to Joint Committee 
14. Bills reported by Select Committee Nil 
15. Bills reported by Joint Committee Nil 
16. Bills originating in and referred to Joint Committee by Nil 

Rajya Sabha in respect of which motions for concurr-
ence were adopted by Lok Sabha 

17. Bills referred to Standing Committee by Chairman! 4 
Speaker 

18. Bills reported by Standing Committee Nil 
19. Bills pending at the end of the Second SeSSion of 5 

Eleventh Lok Sabha vide para No. 487 of Lok Sabha 
Bulletin-Part II dated 26-9-1996 
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SUMMARY 

1. Bills pending at the end of the last Session. 
2. Bills introduced . 
3. Bills withdrawn . . . . . . . .. ..... . 
4. Bills negatived .... ..... . 
5. Bills removed from the Register of Pending Bills 
6. Bills part-discussed. ... ....... . 

NIL 
47 

NIL 
NIL 
NIL 

7. Bills pending at the end of the session vide para No. 47 
488 of Bulletion-Part II, dated 26-9-1996 
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(II> Motion under Rules 191 and 342 

SUMMARY 

1. No. of Notices received - 242 
2. No. of Motions admitted - 37 
3. No. of Motions discussed - Nil 
4. No. of Motions remained part-discussed - Nil 
5. Time Taken - Nil 
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10. PANEL OF CHAIRMEN 

51. No. Name 01 Member Dale 01 Nominallon 

1. Shri Basudeb ACheria 
2. Shri Chilla Baau 
3. Shri P.C. Chacko 13.11.111116 
4. Shri Nilish Kumar 
5. Smt. Geela Mukherjee 
6. Shri P.M. Sayeed 
7. Col. Reo Ram Singh 
8. Prof. Rila Verma 
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11. PAPERS LAID ON THE TABLE 
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14. QUESTIONS 

(I) STARRED QUESTIONS 

(a) Number 01 Questions put down in Question UsII lor oral 800 
answers 

(b) Number of QueetionI orelly ~ a3 

(II) SHORT HonCE QUESnONS 
(a) Number of Queatione put down in Short Notice Question 3 

Ust 
(b) Number 01 Short Notice Questions orally answered 3' 

(!oil) UNSTARRED OUEsnONS 

(a) Number 01 Questions put down in Question UsII tor written 
answers 

(b) Number 01 Questions tor which written anawers were laid 
on the Table including h., put down tor oral __ era but 
not rMChed tor or" _era 

5811" 

8317 

(IV) AlJ'-AH-HOUR DISCUSSION ARISING OUT OF ANSWERS TO QUESTIONS 
DURING THE SECOND SESSION OF ELEVENTH LOt( SABHA 

Brief Subject Name of Member Da.oI 
who got tnt DiscuMion MinJOeptt. 
priority In the 
ballot to 
raise the 
discussion 

Length of National Smt. Sumltra 13.8.88 Surface 
Highweya in the Mahajan Tr..-.port 
country 

......... _ INCIe whIcII _ nat __ • ..,. 1M ....... _ 1M! .. 1M r ..... 
~ IndudIng 13 IJnIIeINd 0unII0rw ..........,,~ trom CIIW MinIItry III anaIher. 
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Name 01 Member 

Shri Ajil Singh 

15. RESIGNATION BY MEMBERS 

Slale 
-_._----_._._---------

ConSllluency Dale Irom 
wlllct! accepled 
by lhe Speaker 

Ramaru 

Ullar Pradesh Baghpal 9.9.1996 Announcement wa. 
made in Iha Hou .. 
on 10.IU998 
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DISCUSSIONS ON MATTERS OF URGENT PUBLIC IMPORTANCE 
FOR SHORT DURATION DISCUSSION UNDER RULE 193 

No. of notices received 
No. of discussions admitted 
No. of discussions held 

SUMMARY 

No. of discussion remained Part-discussed 
Total time taken 

44 

92 
04 
04 
Nil 
19 Hours 
minutes. 

32 
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19, STATEMENTS 
(i) Statement made/1ald by Ministers under Rule 372 _. __ ... -._--------_. 

51. Briel Subject Name 01 Minister Dale 
No. 

2 3 4 

1. Reported aircrash 01 a private Shn C.M Ibrahim 11.7.96 
operated aircraft bolonging to 
Archana Airways at Kendi about 
30 kms. south 01 Bhuntar airport. 

2 Government Business lor the Shri Srikanta 12.7.96 
week commencing the 15th July. Kumar Jena 
1996. 

3 'Killrt·l\zar S:ttliliion In Bihar Shri Saleem I. 15.7.96 
Sherwani 

4. Ind,a's pOSitIon with regard to Shri I.K. GUlral 15.7.96 
ComprehensIve Test Ban Treaty. 

5. Tho incident 01 massacre 01 poo· Shri Indra"t Gupta 15.7.96 
pie on 11 July, 1996 in BholPur 
district 01 Bihar. 

6. An aircrash Involving a plane be- Shri C.M. Ibrahim 15.7.96 
longing to I\rchnna airways on 
11 July, 1996 near Kulu in 
Himilchal Pradesh. 

7. Intenm reltel to Central Govern- Shri P. Chidam- 16.7.96 
mcnt employees. baram 

8. InCIdents 01 death of pilgrims at Shri Maqbool Dar 17.7.96 
Uliam and Hardwar on 15 July. 
1996. 

9. Govemmont Business for the Shri Srikanta 19.'.96 
week commencing !he 22nd July. Kumar Jana 
1996 

10. Incident of massacre 01 people Shri Indrajit Gupta . 19.7.96 
on 11 July. 1996 in Bhojpur dis-
tricl of Bihar. 

11. Calling oil 01 the strike by doc- Shri Saleem I. 
tors .in All India Institute 01 Medi- Sherwani 
cal Sciences. 

12. Jammu & Kashmir Sht! H.D. Deve 
Gowda 

13. GOl/ernment business for the Shri Srikanta 
weok commencing the 30lh July, Kumar Jene 
1996. 

'Clarificatory questions were asked. 
46 

23.7.98 

23.7.96 

26.7.96 

Time taken 
H. M. 

5 

o 02 

o 01 

o 19 

o 10 

o 05 

o 06 

o 02 

o 08 

o 01 

o 12 

o 05 

o 05 

o 01 



14. 

15. 

16 

17 

Reported salo 01 synthetic milk in 
the country. 
Chinose Nuclear Test and Com-
prehonsive Telt Ban Trllaty. 
Alleged misbehavious with Sm!. 
Subhawall Devi, Hon'ble M.P. by 
tho DIG, Gorakhpur (UP) and 
allegod threat to her lile. 
'Jammu and Kasllmlf. 

3 

Shri Raghuvans 
Prasad Singh 
Shri t.K. Gu;ral 

Shri Indrajit Gupta 

Shri H.D. Deve 
Gowda 

4 

31.7.98 

31.7,98 

1.8.911 

2.8.98 

10. Minimum Support prices lor Shri Chaturanan 2.8.98 
Khmif crops and Raw jutll lor Mishra 
1996·97 scasion. 

19. Dctnrl!ion 01 14 Indian girts at 0'Shri M. Aruna- 2.8.96 
YCnlC'n Airport. chalam 

20. India's poSition wilh regard to Shri IK Gujral 26.8.96 
COITl:JrehcnslV!! Test Ban Treaty 
(CnH). 

21. Amrtrnath YEtlra Shri H.D. DIva 
Gowde 

22 
23. 

Am;,. nath Ylltrll Shrl Inclraj" Gupta 
Gov('rnment Business lor the Shri Srikanta 
w('('k commencing Iho 2nd Sep- Kumar Jena 
tem!'r.r. 1996. 

24. Rn. changes in Modvat Scheme Shri P. Chidam-

25. 

26. 

lor T p.~lIto lablics, baram 

GOV"lIlIllunl bU511'OSlI lor the 
wr"". commencing tho 9th Sep-
tnm:;cr, 199G. 

AHilrl( by the Unitod States on 
IrBtl 

Sliri 
Kumar 
Jena 
Shri I.K, 

Srikanta 

Gujral 

27. Government's deCision 10 cele- Shri S.R. Bommai 
brfltp. the Fiflioth Anniversary 01 
Indin's Indopondonce. 

28. Comflrchen::;ive Test Ban Treaty Shri I.K. Guiral 
(erflT) 

26.8,98 

27.8.911 
30.B.96 

3.9.98 

8.8,98 

6.9.96 

9.9.96 

11.9.911 

29. AmP,'nath Tragedy Shri tndrajit Gupta 12.9.96 

CtarilicF1Iory Questions were asked. 

s 
o 05 

o 01 

o 17 

o 2i 

o 01 

o 01 

o 07 

o 17 

JJ 1G 
o 01 

o 02 

o 01 

o 03 

o 09 

o 08 

o 05 

(0' Laid PI) the Table D copy 01 the statement in Hindi and Eng6sh versions, 
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(II) MA TIERS UNDER RULE 377 

Position regarding receipt of replies from Ministeries concerned 
during Eleventh Lok Sabha as on 13.11.1996 

Total No. of replies percentage 01 
Number sent to Members replies sent 
01 by Ministers lind to members 
Matters copies endorsed by the 
raised Secretariat Minister 

Firat S .. sion 23 18 89.57 
(22.5.98 to 12.6.96) 
Second Session 159 49 30.81 
(10.7.98 to 13.9.96) 

48 



(ill) Statement showing the time spent on disorderly 
scenes/Interruptions In the House during Second Session 
-Eleventh Lok Sabha 

D<lle Time S[lenl 
H. M 

10.7.19g0 2 01 

5 52 

r) 

- ._--_.-._-----
Remarks 

Interruptions started al 15.59 hrs. and continued upto 
1 G.39 hrs. Lok Satlha adJourned at 16.40 hrs. tor the 
dny. 
tnterrupt,ons started at 11 A.M. and continued upto 
1113 hrs. Lok Sabha adJourned at 1114 hrs. to meet 
at 1 ~OO t-;rs Interruptions cantinuod and Lok Sabha 
DnluLlrrwcJ ilt 1211·1 Ilrs. to meet at 1400 hrs. Lok 
S:I')Ii" ir:lllIucrwd at 1.10[l Ius. for tho day. 
II1!urflW:,()Il<: ~LlIl("! ill 11 A M and conlinued urto 
110? Iw, 1 ok Sal,I ... <lrlJrlurned al 1103 hrs. to mOBt 
"9'11" !il 120U IJrs lok Sabha adjouned at 1204 hf8. 
lor Ihe day 
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(Iv) Statem.nt Indlc.tlng m.tt ....... I •• d .fter question hour .nd 
before taking up of the Listed Buslnell and Time Taken 
Thereon during the Second S ••• lon, Eleventh Lok Sabha 

0. .. Number of Number 01 Time Taken 
matters MemberS who H. M. 

raised spoke 

10.7.1996 1 13 0 58 
11.7.1998 17 28 1 35 
12.7.1996 1 3 0 30 
15.7.1998 8 13 1 00 
18.7.1998 4 0 08 
17.7.1aG6 11 18 1 00 
18.7.1996 25 26 1 58 
18.7.1_ 4 8 0 57 
22.7.1996 10 11 0 32 
23.7.1998 9 11 0 49 
24.7.1998 5 7 0 35 
25.7.18Q8 2 3 0 10 
28.7.1998 3 4 0 12 
30.7.1996 Nil Nil Nil 
31.7.1aG6 g 18 0 56 

1.8.1996 <4 <4 0 10 
2.8.1998 25 33 1 28 

2I.8.1aG6 3 15 1 23 
27.8.1998 3 IS 0 58 
28.8.1. 8 18 1 00 
30.8.1_ 

to 
4.1.1996 Nil Nil Nil 
8.9.1996 8 11 0 42 

8.8.1996 18 18 06 

10.9.1_ 40 41 20 

11.8.1888 21 21 0 55 
13.9.199t1 13 18 0 48 

248 345 21 07 
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20. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS 
OF BUSINESS TRANSACTED DURING THE SECOND 
SESSION OF ELEVENTH LOK SABHA 

Business 

ADJOURNMENT MOTIONS 

BlliS 

(a) Government Bills 

(b) Private Members' Bills 

BUDGETS 

(a) Railway Budget 

(b) General Budget 

(e) Budgets In respect 01 States under President's 
rule 

CAUING ATTENTION (Rule 197) 

DISCUSSIONS 

(a) Hall-an-Hour Discussions (Rule 55) 

(b) Short Duration Discussions (Rule 193) 

MATTERS OF URGENT PUBLIC IMPORTANCE 
RAISED AFTER QUESTION HOUR 

MAnERS UNDER RULE 377 

MOTIONS UNDER RULE 388 

QUESTIONS 

RESOLUTIONS 

(a) Government Reaolwlions 

(b) Statutory Resolutions 

(e) Private Members' Resotutions 

STATEMENTS (Rule 372) 
OTHER MATTERS such .s Papers laid on \he 
Table, Obituary Refe~, Question of Privilege, 
Points of Order, Personal ExplanationS etc. 

TOTAl: 

Time taken Percentage 
to the total 
time taken 

H M 

4 19 L 

'39 54 ;" 

2 45 \.-

26 51 ' 

18 36 

4 35 

1 57 \ 

o 40 L.. 

19 32 v-
21 07 \../ 

4 11 L 

100 

24 06 
\. 

o 02 ; 

'3 16, 

9 17 •. 

320 

20 25 V 

205 53 

2.1 

19.4 

1.3 

13.1 

9.0 

2.2 

1.0 

0.3 

9.5 
10.3 

2.0 

0.5 

11.7 

1.6 

4.5 

1.6 

9.9 

100.0 

• Joint discussion took place In certain Statutory ResolutIonS (vide Statement No. 
16(11), 51, Nos. 2 to 10) and Motion lor Consideration 0/ the coM8CIed Govemf!l8nt 
Bins [vide Statement No, 3(i). SI Nos, 1.2 •• to 7.11.12 and 19). Time taken on joint 
discussion has been shown under Govemment Bills. 



CORRIGENDA 

RESUME OF WORK DONE BY LOK SABHA 

(Eleventh Lok Sabha-Second Session) 

Page No. Column 

IV Item No. 20 
(contents) 

4 3 
28 
30 

36 

47 

47 
48 

SI. No. 18 

Line 

Last line 
from bottom 

51. NO.6 

2 

16 

Foot 
note 

3 

• 2 

For 
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15.7.95 

'Motion' 

-do-

'AIt' 

Add 'before 
the word 

'Clarificatory' 

'5easion' 

'Ministeries' 

Read 

51 

15.7.96 

'Motions' 

-do-

'Half' 

'Season' 

')inistries' 


